
THE GAUHATI HIGH COURT AT UWAHATI
(HIGH COURT OF ASSAM, NAGALANO, MIZORAM AND ARUNACHAL PRAOESH)

NO. HC VIr-511L9971309LtA

From Shri Saptarshi Garq,

Jt. Reqistra r (Vig ila ncc),

Gauhat Hiqh Court,

Guwahati.

Shri Pratim Kumar Bora,

District & Sessions J udgc,

Barpeta,

To,

Ref:

,.1,\
Dated Guwahati, the lL Ap-tl,2023

Sub:- Station leave permission.

Your letter No. DIB/1478 dtd. 06.04.2023

S r1

With referencc to the above, I am directcd to inform you that your

prayer for station leave permission. with the official vehicle, at own cost,

from the evening of 06.O4.2023 till the morning of 10.04.2023, has been

granted. The next scnior most ludrclal officer available at the station shall remain in

charge of your Court and offlce during your absence.

Yours faithfully,

sL/-
JT. REGISTRAR (VIGILA NCE)

Memo NO.HC.vll-SLl1997 l3o92lA, dated ) Z . O q. 2_O >3
Copy to:

1(. m" Prolect Manager, Gauhati High Court.

JT. RE R4- VI I


